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any demand for opening a Central Univer-
sity in Himachal Pradesh this year ; 

(b) if so, the action taken by Govern-
ment thereon ; and 

(c) the time by which this Central 
University is likely to be sanctioned/set up '/ 

THE MINISTER OF ST A TE IN THE 
DEPARTMENTS OF EDUCA TION AND 
CULTURE IN THE MINISTRY OF 
HUMAN RESOURCE DEVELOPMENT 
(SHRI L.P. SHAHI): (a) Yes, Sir. 

(b) and (c). There is no proposal to 
establish a Central University in Himachal 
Pradesh. 

Losses of National Seeds CorporatioD 

2399. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of AGRICUL-
TURE be pleased to state ; ~ 

(a) whether the National Seeds Corpo-
ratior. has suffered a loss of Rs. S crores 
during 1987-88 ; 

(b) the accumulated loss sustained by 
the COIporation a:i on 31 May, 1988 ; 

(c) the reJsons thereror ; 

(d) whether there has been an unprece-
dented decline in the production and marke-
ting activities of the Corporation for the last 
two years ; 

(e) the value of &«ds condemned in 
the North-East Region and the reasons 
therefor; 

(0 whether any inquiry has been or is 

Year 

1986-87 

1987-88 
(Provisional) 

(e) The value of seed condemned in 
North-Eastem Region in 1986-87 was Rs. 
25.11 lakhs. 

The main reason for condemnation is 
rapid deterioration in quality due to high 
humidity problem. 

being made into the declin~ng status of the 
Corporation; and 

(g) the steps taken to make it a via ble 
public undertaking '/ 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI SHY AM LAL 
Y ADA V) : (a) and (b). As the Annual 
Accounts of National Seeds Corporation for 
the yt'ar 1 987 -88 are yet to be finalised j t 
is not possible to indicate tbe exact )'oss 
suffered during 1987 -88 and the accumulated 
k>ss sustained upto 31 5t May, 1988. 

(c) Some of the main reasons for losses 
are: 

(i) Attractive prices paid to farmers. 

(ii) Increase in prices of input without 
corresponding increase in the sale 
prices of seed. 

(iii) Increase in fixed overhead expenses 
OD account of general price hike 
and pa}ml!nt of D.A. and interim 
rehef to the employee of the Cor-
poration. 

(iv) Heavy interest burden. 

(v) Under utiJizati('n of infrastruc[ural 
fa..::tlities created U!:der NSP Phase-I 
and II due to, lack of demand 
because of drought condition. 

(d) No, Sir. The marketing activities 
have not declined in the last two }farS as is 
evident from the following figures: 

Quantity marketed 
in lakh quintals 

4.39 

8.70 

(0 No, Sir. 

Value of seeds 
marketed in crores 
of rupees 

27.32 

43.88 

(g) The following steps have been 
taken: 

(i) adoption of package of scientific 
practices for increasing producti-
vity; 
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(ii) improving the product mix of seeds 
by increasing vegetable seeds pro-
duction which are relatively more 
profitable ; 

(iii) importing high y:eIding hybrids ; 

(iv) introducing economy measures like 
ban on recruitment etc. ; 

(v) introduction of "Quality Circle" to 
improve the workers of the Cor-
poration. 

Improvement of G.T. Road in West Bellgal 

2400. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) whether the G.T. Road from Asan-
sol to Howrah is in very bad shape and needs 
extensive repairs and fe-carpeting; 

(b) if so, whether any provision has 
been made in the current plan to improve 
this rGad where there is very heavy traffic; 
and 

(c) if so, the details thereof and when 
this work is likely to be taken up and com-
pleted ? 

THE MINISTER OF STATE OF THE 
MINISTRY OF SURFACE TRANSPORT 
(SHRI RAJESH PILOn: (a) N.H. No.2 
between AsansoJ and C.alcutta is generaJl y in 
traffic worthy condition. However, certain 
portions of tbe road falling withm the 
Municipal limits, for which this Ministry is 
not responsible. have been damaged. There 
are also some damages in other sections 
because of rains. 

(b) and (c). In Annual Plan 1988-89 
there is provision fOl strengthening in a 
len&th of J 5 Kms. at an estimated cost of 
as. 105 lakhs. Estimates for tbe same are 
beina awaited from tbe State Government. 

Mergff of MECON with SAIL 

2401. SHRI SANAT KUMAR MAN-
DAL: Will the Minister of STEEL AND 
MINES be pleased to state : 

(a) w~ther the Metallurgical and 
EnameeriDa Consultants (MECON) is passiIll 
throuab a Jean period 8S it has not got 
tufficioDl CODIullallq work iu hand to IUSta.iD 

it at present ; 

(b) whether there is any proposaJ to 
merge it with the Steel Authority of India 
Limited (SAIL) ; and 

(c) jf not, the steps being taken to 
make it a viable unit? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF STEEL IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI YOGENDRA MAKWANA): (a) 
No, Sir. The performance of the Metallurgi-
cal and Engineenng Consultants India Limit-
ed (MECON) has been steadily improving 
over the years. The profits for the last three 
years are given below : 

1984-85 

1985-86 

1986-87 

(b) No, Sir. 

(Rs. in Crores) 

12.02 

12.14 

12.97 
--------

(c) MECON is alr~ady a Viable and 
profitable organisation. 

FUDd~ for Child reo ~utritiou Pro;!ramme 

2402. SHRI PRAKASH V. PATIL: 
Will the M inistt"r of HUMAN RESOURCE 
DEVELOPMENT he plea!.ed to state: 

(a) whether Gvvernmenl monitors tbe 
utilisation of funds m.,de av,uJabk by the 
Centre h the States for chIldren', nutrition 
programme ; 

(b) if so, in how man) cases, during 
1987 the funj~ \ .... ere not util'sed fully witb 
the names of the St,ate ; 

(c) in how many c,\ses, the States were 
put to difficulty b-.:cau~e of late release of 
funds; and 

(d) whether during tho la!>t three years 
the coverage ot th,; programme could be 
expanded and jf so, State-wjc;e break up of 
the same? 

THE MINJS1ER OF STATE IN THE 
DEPARTMENTS OF YOU fH AFFAIRS 
AND SPORTS AND WOMEN, AND 
CHILl> D~VhLOPMENT IN 1& MJNIS· 




